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MR. SPEAKER: The question is:

“That leave be granted to introduce a Bill to repeal the Agricultural Produce Cess Act, 1940 and the
Produce Cess Act, 1966.”

The motion was adopted.
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* Published in the Gazettee of India, Extraordinary, Part-II, Section-2, dt.15.05.2006

** Introduced with the recommendation of the President.

MR. SPEAKER : Shri Adhir Chowdhury — not present.

Shri Basu Deb Acharia to speak now.



